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this Goverurnent has no responsibility
for the development of Scheduled
Castes and Scheduled Tribes. When
the Prime Minister hag taken very
seriously development of Scheduled
Castes and Tribes in the 20.point pro-
gramme, he should not express like
this that they have no scheme or
machinery. It is really very disap-
pointing. Another point is that rural
banks are established in the tribal
areas in the name of 'welfare of tribes’,
and if no concession is given for
Scheduled Castes and Scheduled Tribes
what is the use? At the same time, they
are not at all vocal. Then who will
help them, if the Central Government
give such a reply? 1 want to know
from him whether the Central Govern-
ment has any responsibility or not to
develop the Scheduled Castes and
Scheduled Tribes.

SHRI PRANAB KUMAR MUKHER-
JEE: I most respectfully submit for
the information of the hon, Member
that we have the responsibility for the
development of the Scheduled Castes
and Scheduled Tribes, and the recom.
mendations of the Committee headed
by the hon. Member were considered
seriously. The question is whether a
separate institution, a separate ad-
ministrative machinery in the nation-
alised banks, would alone be enough
to take care of the problem, and my
reply to that is that it is not emcugh.
We have to put all the existing
agencies together for their benefit. The
development of the Scheduled Castes
and Scheduled Tribes is uppermost
in the mind of the Government,

SHRI N E. HORO: One of the con-
stramnts why persons belonging to
scheduled castes and scheduled tribes
are not able to get loan is that the
commercial banks do not loan out to
persons living beyond five miles of the
bank. I would like to know, whether
the hon. Minister is prepared to re-
move this constraint and ask the
banks to give loan even beyond five
miles.

SHRI PRANAB KUMAR MU-
KHERJEE: Jt is ten kilometers,
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but that is not a hard and fest nile.
This point wag also earlier discussed
on the fioor of the Houge snd we have
issued a girective to the banks that.
they can go even beyond this terri.
torial limit, but they should be able to
manage. They have to see that the
srea in which they are operating is
within the operational cfficiency of the
Branch Manager or the Bank. It is no
use extending the area without work-
ing efficiently,

Export of Garmenty by 8.7.C,

*615. SHRI R. N. BARMAN: Will the
Minister of COMMERCE be pleased to
state:

(a) whether State Trading Corpo-
ration proposes to set up captive plants
to manufacture garments for export;
and

(b) if 50, the main features 5f the:
scheme with reference to the >jrders
generated abroad and how wil] it
aflect the private trade?

THE MINISTER OF COMMERCE
(PROF. D. P, CHATTOPADHYAYA):
(a) No, Sir.

({b) Does not arise.

SHRI R. N, BARMAN: May I know,
whether it 18 a fact that because of
the duty relief that this trade enjoys,
many monopoly houses and even
multi-national companies have enter-
ed in this trade of export of garments
and as a result the small entrepreneurs
are bemg pushed out of business? If
so, what steps are being taken to en-
sure that at least in this sphere, the
monopoly houses are not allowed to
enter?

PROF. D. P. CHATTOPADHYAYA:
These large industrial houses are al~
lowed in this trade only if they take
the obligation of exporting 100 per
cent of their manufacture because in
export of garments, it is not only fhe
production which is important, but the
marketing is even more important.
Only this sort of large business houses
have the market tie-up with the toréign
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buyers, Mm they bhave been
aftowéd, but' In a very lmited and
restricied manter in one or two cases
got more than that and it has been
taken care of that the interest of the
ampll units is noi affected,

SHRI R. M. BARMAN; May I know,
whether ¢ is a fact that fabrication
of ready made garments is employ.
ment-orienied and it so, what facili-
tiex like bank loan, accommodation at
cheaper rate non.harassment by DDA
of fabricators etc. are being given so
that more unemployed youth are at.
tracted towards this business and stand
on their own feet?

PROF. D. P. CHATTOPADHYAYA:
There are different schemes of the
banks for unemployed youth. They are
eligible for this scheme alsa There
was some problem regarding the sup-
ply of handloom material, the crape
and checks, from South. This has been
supplied, And there was a complaint
regarding non-availability of power
supply to some of the units. That has
also been taken care of in consultation
with the Delhi Administration.

DR. RANEN SEN: The Minister has
sat] shat only such big business houses
are allowed to export, which are ex.
port.oriented and which have links
with foreign countries May | know,
whether 1t 15 a fact that so long small
business houses or small business
companies were engaged in the pro.
duction of garments and their export?
But now monopoly houses ike Mafat-
lal have entered in this business and
they are not exporting any of their
garments to other countries, but to the
same countries—socialist countnes—
where the small business houses were
exporting? If so, why have the Gov-
ernment  sllowed these monopoly
houses to eénter in this business, which
would eliminate the small business.
men?

PROF. D. P. CHATTOPADHYAYA:!
As 1 have gmid, in the export field it
is not necessarily the size whith s
the main consideration. It is an im.
portant considecation. But the market
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tie-up, as I have sald, and sequaint-
ance with the uptodate fashions and
market surveys are more important
and this 18 not possible for the smaller
umis even if in terms of notional
freedom we permut them to avail of it.
So, they are there. But it will be
wrong to think that in the last 4.5
years it is only the big business
houses that are doing most of this
business. In fact 3000—4000 small
units have come up in the last 2-3
years and, as a result of that, garment
exports have shot up from Rs 11
crores 1n 1971 to Rs. 145 crores cur-
rently and next year it is going to be
Rs. 225 crores It is not because of
the large business houses but because
of the smaller ynit mainly.

SHRI H N. MUKHERJEE Will the
Minister please explain how it can be
that a concern like the Union Carbide,
of all the things, 1s given permission
fo send out Indian garments as ex-
ports” Do I take 1it, :n view of what
the Minister has said that our State
Trading Corporation has not yet de-
veloped either the expertise or the
resources to make sure of our export
markets and to utilise the work which
has been done by our small-scale work
ers, that that the Union Carhide anr
all the rest of that kind of crowd ar:
allowed?

PROF D P CHATTOPADHYAYA.
As I have alreadv said, for acquant-
ance with fashions and demands of the
foreign buvers, foreign tie up 1n res-
pect of marketing 1s absolutely neces.
sary and the Union Carbide and such
other big companies can make the
mitial investment It 1s an integrated
production programme which smaller
umts cannot do. Moreover, there s
a 100 per cent export obligation. Se
they are not disrupting our home
market. As I have already said, not
the STC, but the Handicrafts and
Handlooms Exports Corporation, a
public sector corporation, is doing this
garment export business and they are
not. as if, debarred, They are doing it.

MR, SPEAKER: Mr. Vekaria—not
here.
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SHRI SHASHI BHUSHAN: Wh.t
actout my question?

MR. SPEAKER: It has been trans-
ferred to 12-5-1976. The hon. Mem-
bers, I think, are informed Have you
not been informed? I think you have
not looked into your pavers.

SHRI M. C. DAGA: About 400 of
my questions have been rejected.

MR. SPEAKER: The question is not
disallowed, it has been transterred to
12-5-1976. . .. (Interruptions). Order,
please. Let Mr. Rajdes Sinsh put his
question.

Coffee Export

*618. SHRI RAJDEO SINGH: Wil
the Minister of COMMERCE be pleas-
eq to state:

(a) whether the value of coffee ex-
port during the last decade had regis-
tered an eight-fold increase from
Rs.  71.6 million in 1960-61 to
Rs. 585.3 million during 1974-75; and

(b) whether this increase in value
of coffee export during the last decade
and in the years following wiil be
proportionately maintained irrespec-
tive of the adverse medical opinion
recently expressed about the drinkiug
of coffec?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATII PRATAP SINGH): (a)
Yes, Sir.

(L) During the last few years, there
have been press reports of conflicting
medical opinion on the efiect of coftee-
drinking on human healthh but these
may not have much impact on exports.

SHRI RAJDEO SINGH: Some medi-
cal opinion have reported about the
harmful effects of coffee, I want to
know the name of the country to
which those medicoes belong. I also
would like to know  whether these
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opinions have been inspired by some

agencies marketing other light bever-
ages.

SHRI VISHWANATH PRATAP
SINGH: There were some press reports
in the Hindustan Times one Dr.
Walter Reed saying that coffee would
be harmtul. But there are also favour-
able reports—one Dr. Charles Henne.
kens saying that coffee has no such
harmtul effect. I can assure the hon.
Member that we are interested in our
coffee exports and coffee is such a
fascinating drink that people will sip
it in spite of the fear to their life
even if it be there. though it is not
correct.

MR. SPEAKER: The Question-Hour
is over now.

SHORT NOTICE QUESTION No. 3

Steps to check fire incidents in sub-
urban trains in Bombay Area

S.N.Q. 3. SHRI DHAMANKAR:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Rallway Adminis-
tration is taking drastic measures 1o
check frequent fire incidents in stib-
urban trains on both Central Railway
and Western Railway in Bombay avea;
and

(b) if so, the measures being taken?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRT MOHD. SHAFI QURESEI):
(a) A statement is laid on the table
of the Sabha.

STATEMENT

In view of the recent fire accidents,
speciai immediate measures have been
adopted to prevent fire incidents and
to minimise the damage. Some of the
steps taken are as under:

(i) Strengthening the insulation
arrangements on the roof of
the motor coaches.





